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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA, WEST BENGAL

ORIGINAL APPLICATION No. 129/ 2024/EZ

In The Matter of:
Milan Kundu & Ors.
... Applicants
Versus

State of West Bengal & Ors.

... Respondents

COUNTER AFFIDAVIT ON BEHALF OF THE RESPONDENT NUMBER 01, MANIK KUNDU.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA, WEST BENGAL

ORIGINAL APPLICATION No. 129/ 2024/EZ

In The Matter of:
Milan Kundu
...... Applicant
Versus
State of West Bengal & Ors.

..... Respondents

COUNTER AFFIDAVIT ON BEHALF OF THE RESPONDENT NUMBER 01, MANIK
KUNDU

, Sri Manik Kundu, S/o Nimai Kundu, aged about 61 years, by faith-Hindu, by
occupation-business, and residing at Village & Post-Janta, District: Bankura,

Pin: 722122, do hereby solemnly affirm and submit as follows:-

1. That, I have been impleaded as respondent number 01, vide order dated
06.08.2024 passed by the Hon’ble Tribunal and | am well acquainted
with the facts and circumstances of the case and as such | am competent

to swear, sign and affirm this counter affidavit.

2. That this affidavit is filed in obedience to the SolemmOrderﬁdated

10.09.2024, passed by the Hon’ble National Green
Zone Bench, Kolkata, wherein the Learned Advoca 6

had prayed for time for filing counter affidavit.

2
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3. That the instant original application has been filed by the applicant

interalia with the grievance that the respondent number 01 is running a
poultry farm in the village Janta and it is causing environmental pollution

and health hazards.

. That at the outset it is humbly submitted that the respondent number

01, is not running a poultry farm, only poultry is sold here and trading is

done and it is not at all a poultry farm as alleged for raising poultry.

. That for trading poultry the respondent has obtained trade license

issued by the Radhanagar Gram Panchayat and is also having the

requisite land record in his name.

Photocopies of Trade License and Porcha (Land Record) are collectively

annexed herewith and marked with the letter ‘A’.

. That the District Veterinary Officer, Bankura and the District Magistrate,

Bankura have filed their affidavits and this respondent has received copy

of the same.

From the inspection report dated 24.07.2024 enclosed along with the

Affidavit dated 27.08.2024 filed by the District Veterinary Dfficer,

ait
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but a stock shed with feeding arrangement for adult broiler birds only to

be sold in live state on wholesale basis to chicken meat selling outlets.

. That during inspection it has been observed by the officials that the
stocking/storage capacity of the shed is much less than 5000 broiler
birds at a time and no littering outside the shed was seen to have been

done by the unit.

. That it is very pertinent to state that during inspection one of the
complainant’s has admitted that he has no convenience due to broiler
shed and that he had put his signature on the complaint letter which is
the subject matter of the instant original application without actually

understanding the theme of the complaint.

. That it has also been observed in the inspection report that since the
capacity of the broiler is much less than 5000 birds and hence it does not
come under the consent administration of the State Pollution Control
Board and since the unit was established in the year 1994 Guidelines for
Poultry Farms promulgated in January, 2022 is not applicable for fhis
unit. It is also stated further that the respondent no. 1 regularly cleaning

the stock shed of the Unit with bleaching powder.

10.That this respondent states that being neighbours the

applicant/complainant namely Milan Kundu had previously rivalry. on

i
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11.That the instant case has been filed is absolutely false, frivolous and
vexatious and is liable to be dismissed with costs.

12. That it is therefore humbly prayed that Hon’ble Tribunal may pass such

order/orders as it deems fit and proper for the ends of justice.

Identified by me e 33-%’
&_O.nghb.\» M% Deponent

Advocate
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VERIFICATION

l;-Manik Kundu, Son of Nimai Kundu, the deponent within named state that

h;ié;lafﬁdévitis~veriﬁed at Kolkata by the deponent above named on this the
Vghaay of November, 2024 and say that the contents of this affidavit made in
‘  “paragraph nos. 1 s true to my knowledge and those made in paragraphs no. 2

tolz are true to my information as derived and rest are my respectful

submlssmn before this Hon’ble Tribunal.

Identified by me v WW 3\«0:
Muu . M""‘% Deponent
Advocate

. 18 NOV2oU
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Office of the Sl, No,: 093

Radhanagar Gram Panchayat
Vill,.Radhanagar, 3P.o._Bon -Radhanagar,

P.s.—Bishnupur, Bist, Bankura, piy.- 722157
[ Name of the Panchayat Samiti } BISHNUPUR ]

FORM—11
[ SEE RULE 58 (2) ]
Trade Registration Issue No, ...... Ci ,.3/(:?:.@.../5("/8 Date ... 6‘%.“/{"}....
Trade Ragistration No , ... 31 2@”’/0’/ Date z.’ 2: Qal’

Provisional Certificate for Trade for enlistment for the period of .., .o * g7, ?0..{.2@.{,’5 Mavee

--------------- ﬁ&/?’)-
The Gram Panchayat is satisfied to Issue Provisional Certificate of Trade for enlistment of :

M(RMZM\ Kumalu 48 N ana K duy
( Name of??oprie!or / Partrer | Director )

Description of Trade Nu,fn ol 5 f@d (gmﬁa
Gram Samsad : Tanla Mouza: Ton\la- JL.No.. %% PlotNo.; {359
Khatisn No, : ~ Full Address: Vill.— Janda, P.o,~ TJawla

Gram Panchayat acknowledges to received a sum of Rs I@&@’? (_fng. m&mm\@( enby )
only, from_ M amatle Wi Ly - in consideration of enlistment fee for Provisi-

onal Certifi f trade vide Miscellaneous Receipt No 6] !H [' © 91 Date_b:7.2077

4
B

. Ll 5. * R N
ey Peon g
* - -»aﬂ i LT O
\ g o4 23 SR AL 3
\Rammanzfradiign,
s

Bouy, 2o . i

r tevoke or not issuin ny fresh enlistment papes gt any time,

>4
H

N.B. : The Pradhau of G.P. as every right to caxfc




FORM 11
X

[ See rule 58(2) ]

Name Of District :BANKURA

Name Of Block : BISHNUPUR

Name Of Gram Panchayat : RADHANAGAR

Trade Registration No:- 637 Trade Registration Date:-01-Aug-2018

Trade Registration Certificate issue No:- 1 Issue Date:-13-Jul-2022
Trade Registration Certificate issued for the period of: 2022-2023,2023-2024,2024-2025

To MANIK KUNDU

(Name of Prop/partner/Director)

Full Address : :

VILLAGE - JANTA PARA - KUNDU PARA
POLICE STATION - BISHNUPUR POST OFFICE - JANTA
MOUZA - 83 DAG - 1359

PIN NG - 722122

Gram Sansad/ Part No. JANTA

Description of Trade :FEED STORES AND FARM

Gram panchayat acknowledges a sum of Rs. 1500 (Rupees One Thousand Five Hundred Only)
From KUNDU FEED CANTRE

(Name of Tr: ade}

Grant of this certificate shall not absolve the applicant from the requirement of procuring all the
statutory clearances to be obtained from the appropriate authority hefore actual commencement of
the trade. If any violation/default is noted later is, the certificate shall be liable to be cancelled and

~ the trade/business shall be closed down with immediate effect.

This Certificate Is Electronically Generated

Ref. Application Docket No. \TOCMFZM?ZOSSMOE
https://wbprd.gov.in/
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Acknowledgement No - NOCMFLZM7 21

owledgement

Of Receipt OFf Ty

§3740R || Dated - 01-Aug-2018

DisTricT: BANKURA || BLock: BISHNUPUR || Gram PancHyaTs: RADHANAGAR

. Name OF ApPLICAN

MANIK KUNDU

- FaTHer's NAME

NIMAL KUNDU

- ADDRESS VILL - JANTA, SAMSAD - JANTA, PARA - KUNDU PARA, P.O. - JANTA, P.5. -

; BISHNUPUR, PIN - 722122 WB

- ConTAcT No 9734770902 ApprLicaNT's ID AADHAR-328892216713
DEeTAILS

‘ TRADE NamME KUNDU FEED CANTRE

TRADE ADDRESS

VILLAGE: JANTA, ParA : KUNDU PARA, SamsaD : JANTA, P.O, : JANTA, PIN :
722122,/sPAN>

. Bounpary DeTalLs

EAST - MADAN KUNDU LAND || WEST - SITARAM KUNDU LAND || NORTH - VIILLAGE
ROAD || SOUTH - ATCHALA

- Tyee

PROPRIETOR GP CITIZEN

CATEGORY

- NaTure OF BUSINESS

FEED STORES AND FARM

. ATTACHED DOCUMENTS

1D PROOF, LAND RECORDS

- Startus OF
- APPLICATION

SusjecT To VERIFicaTION OF GivEN RECORDS

- DatED

01-Auc-2018

https:/whbprdgpms.in/oniinetrade
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Translated Copy

District — Bankura Khatian No. 725 [0117083]

Mouza- Janta J.L. No. 83 P.S- Bishnupur

(1) Tax- 0.00 Rs.

(2) Land Area (A)- 0.05 (3)  Total no. of Dag- 1
(4) Details (5) Share (6) Remarks
Name- Manik Kundu Rayat
Father- Nimai
Address- Own

(7)  Own land

Dag no. Class Remarks Area Share Share
1359 Danga Last Kh 2.58 0.0194 0.05Acre
No. 1187

Total Dag no. 01
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BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONAL BENCH, KOLKATA, WEST
BENGAL

O.A. No. 129/2024/EZ

In the matter of :
Milan Kundu & Ors.
...... Applicant
-Versus-
State of West Bengal & Ors.
....Respondents.

COUNTER AFFIDAVIT ON BEHALF

OF RESPONDENT NO. 1

Debolina Chakraborty
Advocate, High Court, Calcutta
6, Haralal Mitra Street, Kolkata- 700003.
9831968379 (M)

Email : advdebolinachakraborty1013@gmail.com

97



